Calcutta High Court (Appellate Side)

Defective Report ~~ with Scrutiny date From 25-09-2025 To 25-09-2025~All rows are shown

SI Case Filing No. Name of Petitioner Name of Learned Compliance List of Defect(s)

No. Type Advocate By Date

1 CO 3729/2025 TALAT SHAHMID AND ANR. S.M. ISMAIL 31-10-2025 LOWER COURT ORDER DATE DOES NOT MATCH
Mobile:9830491955 WITH PRAYER
Email:SK.MD.ISMAIL9830@GMAIL.COM

2 CoO 3735/2025 SARATKUMAR @ SHARAT KUAMR PATRA BALARAM PANDIT  31-10-2025 NO TYPED COPY OF HANDWRITTEN ORDERS ARE
Mobile:9831975473 PROVIDED
Email:BALARAMPANDIT98@GMAIL.COM

3 (6]0) 3738/2025 PARTHA SARATHI PAUL RUPSA GANGULI 31-10-2025 TYPED COPY OF HAND WRITTEN ORDERS ARE
Mobile:9748844166 MISSING
Email:RUPSANGANGULI48@GMAIL.COM

4 Co 3745/2025 SIMA BISWAS TUMPA ROY 31-10-2025 STAMP SUFFICIENT LOGO IS MISSING

Mobile:9123300268
Email:ITSMETUMPA_ROY@GMAIL.COM

5 (6]0) 3746/2025 MADAN MOHAN DEY AND ORS. ADITYA SINHA 31-10-2025 STAMP SUFFICIENT LOGO IS MISSING
Mobile:9830845588

6 Cco 3751/2025 DR. RAMJAN MONDAL TORSA MIN BAHAR 31-10-2025 TYPED COPY OF HAND WRITTEN ORDERS ARE
Mobile:8336899482 MISSING
Email:LORSABAHAR@GMAIL.COM

7 (6]0] 3754/2025 PRIYANKA MONDAL SANJAY 31-10-2025 TYPED COPY OF HAND WRITTEN ORDERS ARE
Mobile:9903379728 CHAKRABORTY MISSING
Email:SANJAYADV671@GMAIL.COM

8 co 3757/2025 KALIDAS KORA APURBA KUMAR 31-10-2025 WRONG LOWER COURT DISTRICT MENTIONED ON
Mobile:9830457192 DATTA PETITION
Email:KOCHIDATTA@GMAIL.COM

9 Cco 3764/2025 M/S. GOODVALUE TIEUP PVT. LTD. MUKTESWAR 31-10-2025 WRONG RESPONDENT SERIAL NO MENTIONED ON
Mobile:9804637717 MAITY PETITION
Email:MAITY.MUKKTESWAR111@GMAIL.COM

10 CO 3765/2025 INDIAN BANK KAUSHIK MODAK  31-10-2025 WRONG LOWER COURT DISTRICT MENTIONED ON
Mobile:9432903238 PETITION
Email:ADVOCATEMODAK@GMAIL.COM

11 CO 3767/2025 RAJESH DANG MANOJ 31-10-2025 NO TYPED COPY OF HAND WRITTEN ORDERS ARE
Mobile:8013848287 CHAKRABORTY ATTACHED

Email: THEIURISPROFESSIONALS@GMAIL.COM
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Name of Petitioner

NAZRUL MOLLA AND ANR.
Mobile:9831148046
Email:UTTAMKAMILA40@GMAIL.COM

RAHUL SARKAR
Mobile:8585382623
Email:RISHAVTRUST58 @GMAIL.COM

KAMAL MONDAL
Mobile:9832242509
Email:KARABIROY@YAHOO.CO.IN

PETITIONER
Mobile:7688087055
Email:SAYANDAS1311@GMAIL.COM

BIRAJ MONDAL AND ORS.
Mobile:9832242509
Email:KARABIROY@YAHOO.CO.IN

PULOK MONDAL @ PULAK MONDAL
Mobile:9433171279
Email:BISWAS.ATIS. KUMAR@GMAIL.COM

MATI BABLU @ BABLU SHAW
Mobile:9007277493
Email:ADVOCATEDEBASISHKAR@GMAIL.COM

RAVI HIMMATRAMKA
Mobile:8697020655
Email:POOJA.SHUKLA789@GMAIL.COM

ARNAB BANERJEE
Mobile:9830032935
Email:LOKESHSHARMA@YAHOO.COM

SHYAMALI MUKHERJEE AND ORS.
Mobile:9836084205
Email:ADVABHISHEK9231@GMAIL.COM

SEKH SAHEB
Mobile:9339845781

Name of Learned Compliance
Advocate

UTTAM KUAMR

KAMILA

RISHAV DEB
BARMAN
KARABI ROY

SAYAN DAS

KARABI ROY

JYOTI AGARWAL

DEBASIS KAR

POOJA SHUKLA

LOKESH SHARMA

ABHISHEK
AGARWAL

ASIT KR.

BHATTACHARYA
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List of Defect(s)

NO SYNOPSIS LIST OF DATES ORDER COPY
PHOTOCOPY ATTACHED TO PETITION

WRONG LOWER COURT DISTRICT NAME
MENTIONED ON PETITION

S.C. CASE YEAR MENTIONED IN PETITION NOT
MATCHING WITH CERTIFIED COPY. (LEAVE
GRANTED BY THE HONBLE COURT)

AS PER DEPOSITION OF WITNESS 1 IN LD TRAIL
COURT (ANNEXURE P-1), CURRENT PETITIONER
HAD MARRIED VICTIM LADY AND HE IS STEP
FATHER OF V.G. SO NECESSARY STEPS NEED TO BE
TAKEN TO HIDE PETITIONER AND HIS RELATIVES
IDENTITY. (LEAVE GRANTED BY THE HONBLE
COURT)

1) WRONG ADDRESSING OF HONBLE CHIEF JUSTICE
(ACTING) NAME .... 2) MENTION AGE OF PETITIONER
NO 3. (LEAVE GRANTED BY THE HONBLE COURT)

SUPPRESSION OF PREVIOUS REJECTION VIDE CRM
(NDPS)/1840/2024.

1) SUPPRESSION OF PREVIOUS REJECTION VIDE
CRM (NDPS)/366/2025 ... 2) P.S. CASE DETAILS AND
OTHER DETAILS WRONG IN PRAYER PARA .... 3) LD
TRIAL COURT CASE TYPE WRONG IN 1ST PARA

MENTION P.S. DETAILS IN THE LETTERS
ADDRESSED TO LD. PP.

TRIAL COURT CASE NO. WRONG MENTIONED IN
THIS PETITION

WRONG LISTING DATE

INCOMPLETE PARTY ADDRESS MENTIONED



Filing No. Name of Petitioner Name of Learned Compliance

Advocate By Date

List of Defect(s)

SI  Case
No. Type
23 RVW
24  SAT
25 WPA
26 WPA
27 WPA
28 WPA
29 WPA

329/2025

231/2025

23272/2025

23608/2025

23699/2025

23718/2025

23847/2025

Printed On 26-09-2025

Email:ASITBHATTACHARYA4@GMAIL.COM

SAROJ KUMAR MANDAL
Mobile:7097740673
Email:ADV.AASHUTOSH.B@GMAIL.COM

SANJOY ADHIKARY
Mobile:8622969291
Email:RUDRANIL.DAS1997@GMAIL.COM

MD. KALIM
Mobile:8777827319
Email:HQ.SKLEGAL@ICLOUD.COM

ABDUL KADER MONDAL
Mobile:7003644207

KAJLA BUILDERS
Mobile:9836460273

XXXX
Mobile:7980641639
Email:UPASANABANERJEE76 @GMAIL.COM

PURNIMA DUTTA
Mobile:8585883398
Email:HINDRANIL444@GMAIL.COM

AASHUTOSH

BHATTACHARYYA

RUDRANIL DAS

SHAGUFTA KAINAT

KHAN

MD. BABUL
HUSSAIN

NAVIN MITTAL

UPASANA
BANERJEE

INDRANIL HALDER

31-10-2025

31-10-2025

31-10-2025

31-10-2025

31-10-2025

31-10-2025

31-10-2025

ADVOCATE THROUGH MISSING ON PETITION

VAKALATNAMA NOT FILLED UP

SHORT LIST OF DATES MISSING,SUBJECT
CATEGORY CODE WRONG

1. PET. NAME IS WRONG
2. LISTING DATE MINIMUM IS 24-10-2025

1.ADV. SIGN IS MISSING AT FORM A
2. CJ ADDRESSING WRONG
(FILE KETP AT ADVOCATE)

INDEX NOT FILLUP

1. CJ ADDRESSING WRONG
2. LISTING DATE IS WRONG



